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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1289 of 2024

IN THE MATTER OF:

. Sandeep Kumar & Anr. ....Applicant(s)

e W f
b T e

....Respondent(s)

PRADESH POLLUTION CONTROL BOARD, IN COMPLIANCE
TO THE ORDER DATED 18.11.2024 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI }\@0\\\

I, Ankit Singh, aged about 38 years, S/o Mr. Ajit Singh, presently
posted as Regional Officer, Uttar Pradesh Pollution Control Board,
Muzaffarnagar (hereinafter referred to as UPPCB), do hereby solemnly
aflirm and state on oath as under ;GTARY
1. That in the official capacity mentioned above, I am acquainted with

the facts and circumstances of the case angas such I am competent

) ) i vAl
and authorized to swear this affidavit, nO™

(]

That vide its order dated 18.11.2024 this Hon'ble Tribunal by
issuing notice has directed the UPPCB to filed its response
regarding the allegation made in the present matter.\\\? a

3. That in compliance to the above direction it is submitted that the

unit was inspected by the officials of the UPPCB on 18.07-2023%\:}
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" During inspection, it was observed that the village Dakhodi
Jamalpur is located at a distance of about 700 meters in the East
direction from the poultry farm. The village Dabheri is located at a
distance of about 650 meters in the South direction, in accordance
with the siting criteria prescribed by the Central Pollution Control
Board (CPCB) for setting up a poultry farm. During inspection,
approximately 34,000 live birds were found in the farm. As the unit
had more than 25,000 live birds at the time of inspection, hence the
violation of the guidelines issued by CPCB for poultry Farm was
effective for the unit. The disposal of solid waste generated from
the unit was also not found to be effective. The unit was found

XS :"'3:_ :a‘;'\ perational without obtaining the requisite CTO/CTEr/from

PCB, in violation the guidelines issued by the CPCB.‘,\QT?F o

at on basis of the deficiencies and violations found during

“-.. -7 show cause notice against the unit undg;__l;%thﬁ: Air (Prevention and
e D

Control of Pollution) Act, 1981,

PN

A copy of the show cause netice dated 12.12.2023 is annexed

-
(@

herewith as Annexure-1.
3-  That the unit was re-inspected on 24.09.2024 in pursuance to the
complaint again received against the unit. At the time of inspection,
26000 live birds were found to be present in the unit and the solid
waste generated from the birds was not found to be collected
scientifically. Further, insecticide spraying was not found
operational to prevent flies. The unit is not completely complied
with the directions issued by the show cause notice dated
12.12.2023, wherefore the UPPCB vide letter dated 29.10.2024

RAHUI ﬁ@ %@:@@9
ST 2§ AR 205

Ristt, Muzaffamagar 1107
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NOTARY

Nﬁsned closure order against the poultry farm.
A copy of the closure ord/a',dated 29.10.2024 is annexed herewith
as Annexure-2.

4-  That the UPPCB vide its letter dated 21.11.2024 agzﬁn directed the
Poultry Farm owner to remove the live birds from the poultry farm
within 15 days in compliance to the closure order issued.  NoTAPY
A copy of the lette/rdated 21.11.2024 is annexed herewith as

Annexure-3.  wO™ S

5-  That to ensure the compliance of the closure order, the officials of
the UPPCB has again inspected the unit on 10.12.2024, and it was
observed that the poultry farm had removed 4000 live birds but
still, about 22000 live birds were found in the 04 sheds located in

the unit. W %?ﬂ

LA‘ ;..-. : A copy of the inspection report dated 10.12.2024 is annexed

% herewith as Annexure-4. WOt r‘??'?

That during inspection, it is informed by the poultry farm owner

that they have increased the size of cages as per the norms.

Presently the poultry farm has less than 25,000 live birds.

Inspecting team during inspection again instructed the farm owner
to submit representation along with the documentary proof for
verification of the revised farm capacityest Ao

7-  That poultry farm has submitted its representation dated
12.12.2024 before the UPPCB regarding the closure order. It is
stated by the poultry farm that as per the Government of India
Gazette No. CG-GAL-E01032023-243969 dated 27.09.2023 the
space for birds should not be less than 550 square centimeters/bird,

whereas before 2023 it was 422 square centimeters/bird. Hence, the

'.‘;?‘

d\
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555&3?‘ It is further stated by the poultry farm owner that they increased the

sizes of the cages as per the guidelines. Out of 04 sheds, 01 shed
was double story. It is also stated by the poultry farm owner that
after increasing cages' sizes, the maximum capacity of the said
sheds collectively was found to be 23,100 birds. During inspection,
22,360 live birds were found inside the cages of poultry farm. As
per the guidelines of poultry farm issued by CPCB, a farm havigg
less J’Kaﬂ 25,000 birds does not require CTO for operation. (‘f\ -'
‘%\Cfﬁr Further, The Poultry farm was previously inspected by
UPPCB on 24.09.2024 where more than 25,000 (26000 birds) were
present at the poultry farm. As, the unit had a capacity for more
than 25000 birds and was found operating without obtaining
e CTE/CTO from UPPCB, hence, unit was in violation of the

L e ‘x guidelines issued by CPCB. With respect to the violation, UPPCB

issued closure order under section 31(%5€'f Air Act, against the

nit vide letter dated 20.10.2024. "
A copy of the representation dated 12.12.2024 is annexed
= herewith as Annexure-5. NC?&’N
8-  That the Chief Veterinary Officer Shamli has also informed vide its
letter dated 21.01.2025 that currently 22,360 birds are being reared
in the sheds established in the unit. A copy of the letter dated
21.01.2025 is annexed herewith as Annexure-6.  woT AR
Further, As per the information provided by CVg, Shamli,
the poultry farm has 05 sheds in total for keeping live birds. Total
carrying capacity of individual sheds have been provided by CVO,
Shamli, according to which following are the carrying capacities of
cach shed for keeping birds. Shed No 1 — 5300 birds, Shed No 2-

RAH uL §§~&&W' " NQFERY
Diste, Muzafiomager . 05 MAR 2025
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('_)‘\'1'3*3;d
/5300 shed no 3 — 3600, shed no 4 — 5300, Shed no 5 3600 . Hence,

total carrying capacity of poultry farm, including all individual 5
sheds is 23,100 which is less than 25,000. As per the guidelines
issued by CPCB for poultry farm, any poultry farm having total
capacity of less than 25,000 birds does no{t/require to take
CTE/CTO from Pollution Control Board. oAl oY
9-  That to verify the representation submitted by the Poultry Farm and
the facts as mentioned in the representation the officials of the
UPPCB has inspected the poultry farm on 20.02.2025. At the time
of inspection, about 22000 live birds were found to be reared in all
the four sheds. Solid waste disposal was found to be done properly.
Arrangements for spraying insecticides to control flies were found
operational. In light of the above facts and verification inspection
of UPPCB, unit is found complying with the guidelines issued by
the CPCB. However, the poultry farm being operated at a capacity
of less than 25,000 birds. It is stated that the size and shape of the

4 \; poultry. farm have a capacity of not more than 25,000 birds under

i
!

‘.:_;?*1%3: jordinary circumstances. On 20.02.2025, the concerned officials

& Yo . e j/ from the office of the Regional Officer, UPPCB, inspected the unit
- /fﬂ/ and found it to be closed. NOW

10-  That in compliance to the directions issued by UPPCB, the unit
submitted it’s reply on 12.12.2024 stating that as per the new
guidelines of January 2022, the unit increased the area of the cages
from 422 “™ to 550 ™. Hence, the carrying capacity of the shed
was cut down to less than 25,000 birds. With respect to the reply of
the unit, UPPCB conducted verification inspection on 20.02.2025

and found that as per the reply of the unit dated 12.12.2024, the

NTTRRT
RAMUL SHARM >
NOT,

Diste. Muzalteraagar (.5 U 5 MAR 2025 |
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pa/city of the poultry farm has been reduced to 23,100 birds.

Hence, UPPCB has issued environmental compensation of Rs

4.00,000/- against the poultry farm for a period of 80 days (From

the date of violation on 24.09.2024 to 12.12.2024) inspection dated

20.02.2025 carried out by UPPCB for verification of the reply

dated 12.12.2024 submitted by the unit stating that the capacity of

the poultry farm has been reduced to less than 25,000 Birds. noTRRY

1l- That in view of the earlier violations by the unit and for non-

compliance of the guidelines issued to the Poultry Farms as well

non-compliance of the Closure Order, has imposed the

Environmental Compensation of Rs. 4,00,000/- against the unit for

the period of 80 days with revocation of closure order vide [etter

; o NV,
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no. H25190/C-3/Vayu-593/2025 dated 05.03.2025. woTA?Y

copy of the lette(rdaied 05.03.2025 is annexed herewith as

i 'E;f‘yi'mnezx:ure—’?r . othrY

21;224‘#,~°'I'Further, UPPCB has again conducted the latest inspection on

.03.2025 and have observed that approx. 22,000 birds are present
the poultry farm. Copy of inspection report is annexed herewith
Annexure-8. WOV

Regarding, utilization of environmental compensation which

ve been imposed to the Poultry Farm by UPPCB, following

options can be looked upon, if Hon’ble Court permits for the
. N
same: \\\6;]59‘

i)

i)

Plantation of dense Q;;%gs all around the boundary of the
Poultry Farm.  ®
Even when at present, the unit does not require to obtain

CTE/CTO from UPPCB, However, operation of the farm ]

i 6 AR

e Muzatfarnagar (U.R)
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will generate solid waste, which can be effectively managed
by construction of sufficient capacity of compost pits or
construction of small landfill dedicated only for the disposal
of solid waste which shall be generated by the Poultry Farm

” & 48—
during operation. | @g‘}

LS

&

DEPONENT
VERIFICATION:

Verified at Muzaffarnagar on this the .Qﬁ.ﬁ.’. day of March, 2025

that the contents of above affidavit are truc and correct to my knowledge
based on records and information received and believed to be true, no

part of it is false and nothing material has been concealed therefrom.

Fis
S

“3

DEPONENT

Aﬂiﬁw m 1den’f@‘ﬁ
& forgoont isfafe ldeiflad by :

R 4 "Jn.u--x-u----.-a.-r-, TraeRimLay = "
v, DISTRICT MUZATFRI

RAHUL SHAR
. .NO
it MiozaBiatragar fU.P)

U5 MAR 2025
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drel Wl N o4 Fe wenfa any o R s 34 g HRRI @1 ares T W R o wer 2
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ST : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831

o info@unoch.com F-mail Cinfa@inneh rom
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UTTAR PRADESH POLLUTION CONTROL BOARD
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& [Freur @
| & WY g
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[en o =12l 200 Mo ) g uv [ega B aedp HGUvl B dled @i dledl il e
AT AT TIGSAIET Ul Gebld e Al [HHed=t b)Y Bl fepaegog o
‘ENO CPCB Environmental Gude Line for Poultry Farm (S-iuluiil(;(:?wrin) ST
- Farm
| 500 m from residential zone in order to avoid nuisance caused due (o odour & (Mies,
2 100 m from major water course like River, Lakes. canals and nhmlmw waler source like well,

summer frorage tanks, in order (o avoid contamination due to lml\duu/\plll.mm ifany.
3 100 m from national Highway (NH) and 50 m (rom Stale Highway (SH) in order 1o avord
nuisance ecaused due (o odour & flics.

10-15 m from rural roads/internal roads/village pagdandis.

5 The Pounliry sheds should not he Tacated within 10 01 frem frm batmdar Top ceoe entibarion
and edour dispersion.
6 Poultry farm handling birds above 25,000 at single Tocation will have (o obtain consnl fo

establish (CTE) and consent frar operation (CTO under the Water Acl, 1974 and Air Act
1981 from State Pollution Control Board/Pollut tion/Pollution Control ¢ ‘ommillee.

7 The Poultry Farms are calegorized under *
i be 15 yrs.

‘Green (' ategory, Ihudtuc validity of LR)HHLHI \VI“

S Ulegl]l bl diedil Yy SO RV b G ol INgaelisgel ) 9K bl et
drd 4 sle g sl un fbdl T ) SCACI Flen ol 931 2 | JSI09] Sebl bl shegd
[ qeg Hu:w) SHATT 1981 0BG o W @ et o) 24 ik (e
G iellb 25002024 IV Sl b fdvos old) B0 auis A et 12 12 2003 o) wi'

YREND ) i)

| Compliance

Compliance
Compliance
i ‘ompliance

T

N("{ﬁngliance
Nol
Compliance

Consent Not

Applied

r])\’(l hr[\j ’IJU”
bel a1y (u:' U
Holth w2y o,

g 1R TR

................................................................................................................................................................

T.C.-12 V, Vibhuti Khand, Gomli
Lucknow - 226 010

Phone
E-mail

TR - 226010
STATT . 0522-2720828, 2720831

e info@uppch.com Jinfo@uppceh.com

Nagar,

1 0522-2720828, 2720831
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SIS ERT aUTerT &1 Refy frag 2
SL : : . _ s Lo d, Current status
No CPCB Environmental Guide Line for Poultry Farm (Siting Criteria) of Poultry Farm
1 500 m from residential zone in order to avoid nuisance caused due to odour & Compliace
flies.

2 |100 m form major water course like River, Lakes, canals and drinking water Compliace
source like wells, summer trorage tanks, in order to avoid contamination due to
leakages/ spillages, if any.

3 [100m from national Highway (NH) and 50m form State Highway (SH)in order Compliace
to avoid nuisance caused due to odour & flies.

| 4 |10-15 m from rural roads/internal roads/village pagdandis. Compliace

5 | The Poultry sheds should not be located within 10 m from farm boundary for | Compliace
cross ventilation and odour dispersion
6 [Poultry farm handling birds above 25,000 at single location will have to obtain | Farm capacity
consent to establish (CTE) and consent for operate (CTO) under the Water Act, | less than 25000
1974 and Air Act 1981 form State Pollution Control Board/Pollution Control (Total birds
Committee. ) 22000)
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